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agricultural workers. Apart from the 
minimum wage and its implementa-
tion, 1  would like to ask a q u e s tio n . It 
ia a long-pending issue of the Central 
Act for the agricultural workers. So 
many committees were formed. They 
have also given their suggestions and 
drafts. May I know whether the Min-
ister will bring forwad the Bill in the 
present session or at least in the com-
ing session of Parliament?

SHRI BHAGWAT 'JHA AZAD: The 
first part of the question is a moot one. 
TRe Hon. Member has very rightly 
said that for the implementation of the 
minimum wages in the rural areas, it 
is very important that we must have 
strong voluntary organisation and it is 
in this context that I appreciated the 
efforts of INTUC when they have or-
ganised a Conference.

(/yi terruptions)

Yesterday l went to them and, thr re- 
tore, ] appreciate.

(/nffrrupzious)

You talk. They do. That i5 the 
difference. And. therefore, I appre-
ciate their efTorts to organise a Camp 
of Rural Organisers for the Grameen 
workers.

As regards the second part of the 
question about the Bill, you have 
rightly said that *t has become old 
and. therefore, we propose to bring it 
before the House to amend it.
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Cheating of Indians from Lebanon by 
Job Agency

•152. SHRI M. RAMGOPAL 
REDDY:

SHRI D. P. YADAV:
Will the Minister of LABOUR be 

pleased to state:
(a) whether Government's attention 

has been drawn to a news published 
in the ‘Times of India’ dated 3 Febru 
ary. 1982 to the eflect that 31 Indians 
who came from Lebanon have been 
duped by a job agency in India;

(b) what are the details in this re-
gard; and

(c> what action has been taken 
against the firm?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
DHARMAVIR): (r) Yes, Sir.

(b) A group oi 31 Indian nationals 
was recruited by some unscrupulous 
a g e n ts  and promised job in a factory 
on monthly salaries ranging from Rs. 
3fi00 to Rs. 4000, in Beirut. The 
agents allegedly charged ea:h r ecruit 
Rs. 14000. Accompanied by the agents, 
tney were flown to Dacca from Cal-
cutta no December 27-28, 1981 in two 
batches on tourist Visas, from where 
they were taken to Damascus via 
Moscow, Sofia and Istanbul From 
Domascus they were sent on their 
own to Beirut by bus, without possess-
ing visas for Lebanon, with the assur-
ance that they would be met by the 
agents in Beirut. On qfpfrflT in Beirut
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on January 10, 1982, they Xound them-
selves stranded'’without joss. They 
contacted the Indian Embassy on Ja-
nuary 12, 1982 and were repatriated to 
India on January 31, 1982 as soon as a 
suitable flight accoaiir.odation was 
available.

(c) A case has been registered by 
the Delhi Police on February 2, 1982. 
under various sections of the IPC and 
the Emigration Act against the travel 
agents who were allegedly instrument-
al in sending the Indian emigrants to 
Lebanon. The case is still under inves-
tigation.

SHRI M. RAM GOPAL REDDY: I 
want to know who Is the agent *nd 
whether he has registered himself with 
the Labour Ministry or not and, if not, 
how that man could manage to get 
visas and what sort of visa was ob-
tained?
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MR. SPEAKER. Mr. Chintamani 
Panigrahi.

SHRI CHINTAMANI PANIGRAGI: 
Such cases are not isolated. I think 
the hon. Minister is well aware of 
the fact th a t. . .  . (Interruptions) • •

WWW V^5T <rft<f %/It  f a r
wirw

Bring those documents and let me 
know.

SHRI CHINTAMANI PANIGRAHI: 
Thousands of labourers are being in-
dented by petty contractors from 
Orissa and from other states and they 
are being exploited. . .

MR. SPEAKER 1 Nothing has {one 
on record without my permission. 
Whatever is said without my permis-
sion does not from part of record.

SHRI CHINTAMANI PANIGRAHI: 
May I know whether the Home 
Ministry will give a direction to the 
State Governments that such con-
tractors *houl<] be punished and 
whatever cases are pending, the 
State Governments should immedia-

tely take action against those offen-
ders who are exploiting the human 
labour in such manner?

Even they are not taking action 
against these people__

SHRI MOOL CHAND DAGA: No-
body is taking action.

SHRI CHINTAMANI PANIGRAHI: 
Thousands of labourers are being 
taken to the Arab and the Middle-east 
countries and they are being ex p lo ited . 
What action do the Government pro-
pose to take against unscrupulous 
agencies and such contractors?

SHRI BHAGWAT JHA AZAD: The 
hon. Member's statement is c o rre c t 
that they are recruited and exploited. 
To avoid that it is proposed to bring 
an Emigration Bill in the House.

WRITTEN ANSWERS TO QUES-
TIONS

Development of colour T. V.

•145. SHRI PRATAP BHANU 
SHARMA: Will the PRIME MINIS-
TER be  pleased to state:

(a) whether it is a fact that 51 cm 
colour TV has been developed in the 
country on indigenous know-how; and

(b) if sof the details thereof?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) and
(b). According to information avail-
able with the Department of Electro-
nics, the Central Electronics Engineer-
ing Research Institute (CEERI), U.P. 
Electronics Corporation and Electro-
nics Corporation of India Limited 
have developed colour T.V. re-
ceivers of 51 cm screen size. How-
ever, these receivers have y e t to be 
tested for commercial worthiness.

••Not recorded.




